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ers on a 50: 50 basIs. In respect of exports to 
GCA countries, however, export orders for 
processed mica excluding mica scrap upto 
Rs. 10 lacs per fo\elgn buyer pet annum are 
allowed to be executed by the private export-
ers without sharing wrth MITCD. 

Assistance to Deep Sea Fishing Indus-
try 

8328. SHRI D. AMAT: Will the MInister 
of FINANCE be pleased to state 

(a) whether the ShipPing Credit and 
Investment Company of India Limited (SCICI) 
provides fInancIal assIstance to the deep 
sea flshmg Industry. 

(b) whether small entrepreneurs are 
reqUired to VISit Bombay frequently to meet 
the SCICI officials thereby causing great 
hardship to them. If so, the stage taken! 
proposed to be taken In this regard and 

(c) the action taken/proposed to be 
taken for regular interactIOn betwE'en the 
SCICI and other concerned MlnlstnesJDe-
partments of Union Government for co-ordl-
natln9 and better monitoring of development 
efforts for the deep sea ftshlng Industry? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI ANIL SHAS-
TRI) (a) Yes Sir 

(b) Apart from dealing with entrepre· 
neurs at Its head office In Bombay, with a 
view to avoid Inconvenience to the small 
entrepreneurs both In terms of cost and time, 
ShippIng Credit and Investment Company of 
I:--dla Limited (SCICI) has depute ItS officers 
to VISit the registered office/Administrative 
0" C'E' of some fishing compantes for IAterac-
tlon WIth them and for sorting out problems, 
;f "''''y 

Ie) SCICI has reported that It has been 
11"'t?ract'ng directly With the deep sea fishing 

industry regarding assistance for acquisition 
of trawlers and related matters. Shipping 
Credrt and Investment Company of India 
limited (SCICI) IS also a member of various 
.committees of Ministry of Food Processing 
Industries which provides a forum for inter-
action between the SCICI and other con-
cerned departments of Government of India. 
SCICI has also constituted a consultative 
committee which inter-alia has representa-
tives of the industry. 

loan from Switzerland 

8329. DR. DAULATRAO SONWI 
AHER Will the Minrs!er of FINANCE be 
pleased to state· 

(a) whether the loan granted by Swit-
zerland has been utilised fully; 

(b) If not, the reasons thereof: and 

(c) the steps taken to utilise it fully? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI ANll SHAS-
TRI) (a) to (c). The present Swiss Credit 
ag reement namely Swiss Mixed Credit 1983 
IS for an amount of S.Fr. 100 million. The 
utilisation upto end of March. 1990WBSS. Fr. 
39 6 million. The entire amount has already 
been committed to ensure full utilisatIOn. 

Criteria for Development of Religious 
Places as Tourist Centres 

8330. SHRI M.M. PALLAM RAJU: Will 
the Minister of TOURISM be pleased to 
state: 

(a) the criteria adopted to Identify his-
toncal and religiOUS places for their develop-
ment as tourist centres: 

(b) whether Government propose to 
develop the historICal temple at Oolleswaram 
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In East Godavari DistrICt of Andhra Pradesh, 
and 

(c) If so, the details thereof and If not, 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
MIN ISlRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL 
MAliK) (a) Development of historICal and 
rehglOus places IS pnmarlly the responSibility 
of the State Governments There IS no crite-
ria with the Central Department of TOUrism 
for identificatIOn of such places as tounst 
centres 

(b) and (c) No proposals In thiS regard 
has been received from the State Govern-
ment 

Holding Losses of Sugar in S.T.C. 

8331 DR KIRODILAL MEENA Will the 
MI",sterof COMMERCE be pleased to state 

(a) whether Imported sugar worth Rs 
18 crores was lost In the form of holding 
losses at Port Town and S T C s Godown 
dUring 1984 to 1987 and 

(b) If so, action taken against agencies 
responSible for the losses? 

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR NEHRU) 
(a) and (b) As per the audited accounts. 
STC has Incurred total handling losses at 
Port Towns and STC's Godowns to the value 
of Rs 1 47 era res on Import of sugar dUring 
the f,"anetal years 1984-85 to 1987-88 These 
are the normal handling and storage losses 
for a commodity like sugar ThiS loss works 
out to 0 08% of sugar handled/stored 

[Translatron ] 

Steel Yard at Kota 

8332 DR BENGALI SINGH: Will the 
MInister of STEEL AND MINES be pleased 
to state 

(a) whether the steel yard at Kota 
(Rajasthan) has been closed, 

(b) If so, the reasons therefor; 

(c) whether there IS proposal to reopen/ 
set up a steel yard at Kota. and 

(d) If so. when and If not. the reasons 
therefor? 

THE MINISTER OF STEEL AND MINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI) (a) No, Sir 

(b) to (d) Does not anse 

Exports From Kanpur 

8333 SHRI KESHARI LAL Will the 
M'nlsterof COMMERCE be pleased to state 

(a) the main products of Kanp.Jr being 
exported 

(b) the positIOn of export of leather and 
leather goods among the products being 
exported, 

(c) whether Government propose to set 
up an export-onented Industry In rural Kanpur, 

(d) If so, the details thereof, and 

(e) If not. the reasons therefor? 

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR NEHRU). 
(a) The maJOr products exported from Kanpur 


